FORM G
INVITATION FOR EXPRESSION OF INTEREST
FOR CACHET EVENTS AND DESIGN SOLUTIONS PRIVATE LIMITED

OPERATING_IN THE EVENT MANAGEMENT AND DESIGN INDUSTRY IN MUMBAI
(Under sub-regulation (1) of_regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor Cachet Events and Design Solutions Private Limited
along with PAN/ CIN/ LLP No. CIN: U74120MH2011PTC214121
PAN: Not Available
2. | Address of the registered office 126, Santa Industrial Estate, |.B. Patel Road,
Goregaon East, Mumbai City, Mumbai, Maharashtra,
India, 400063
3. |URL of website https://cedspl.stellarinsolvency.com/
4. | Details of place where majority N/A
of fixed assets are located

5. |Installed capacity of main N/A
products/ services

6. | Quantity and value of main As per the latest audited Financial Statement of
products/ services sold in FY 31-03-2020, the revenue of operation is
last financial year INR 1,99,55,737/-

7. Number of employees/ workmen | No information is received from the management
of the Corporate Debtor.

8. | Further details including last For details, please contact at:
available financial statements cachetevents.sipl@yahoo.com
(with schedules) of two years, Visit website: https://cedspl.stellarinsolvency.com/
lists of creditors are available at
URL:
9. | Eligibility for resolution applicants | For details, please contact at:
under section 25(2)(h) of the cachetevents.sipl@yahoo.com
Code is available at URL: Visit website: httgs:([sibggl.stellarinsolvency.com[
10.| Last date for receipt of August 19th, 2026

expression of interest
11.| Date of issue of provisional list of | August 29th, 2026
prospective resolution applicants

12.| Last date for submission of September 3rd, 2026
objections to provisional list

13.| Date of issue of final list of September 13th, 2026
prospective resolution applicants

14.| Date of issue of information September 18th, 2026
memorandum, evaluation matrix, :

and request for resolution plans
to prospective resolution

applicants
15.| Last date for submission of October 18th, 2026
resolution plans Note: - Pertinent to mention that original Form G
was issued on October 5th, 2025. In the 4th CcoC
Meeting held on 30th June 2026, it was decided by
the COC to re-issue the process of inviting
Expression of Interest.
16.| Process email id to submit EOI cachetevents.sipl@yahoo.com
17. | Details of the corporate debtor’s | No information is received from the management
registration status as MSME. of the Corporate Debtor.
! Sd/-
Place: Mumbai .
Date: 20-07-2026 " _CA. Rajan Garg
esolution Professional
For Cachet Fvents and Design Solutions Private Limite 'BBI/lPA'°°1/IP'P02397/2021'2022/13624

(Under CIRP) ' Address and Email ID as per IBBI registration
101, Nav Parmanu Co-Op Hsg Society Itd, Patil Wadi, Chembur Mumbai-400071
Email: fcarajangarg@gmail.com

Rajan Digitally signed by

Garg o g 720 Project-specific address:- stellar Insolvency Professionals LLP

18:55:09 +05'30, Suite No. 5, 8th Floor, 207, Embassy Centre, Jamnalal Bajaj Marg,
yrised Signatory Nariman Point, Mumbai, Maharashtra - 400021
Email: cachetevents.sipl@yahoo.com

For Cachet Events and Design Solutions Private Limited- Under CIRP
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